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Authority had started construction activ~ies 
on Railway land on Southern side of bridge; 
and 

(d) if so. the reasons for stopping the 
conltrudion activ~ies there? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINOIA): (8) The work is 
already sanctioned and tenders for its exe-
cution have also been inv~ed. 

(b) The work Will commence as soon as 
the tenders are finalised. 

(c) Yes, Sir. 

(d) The land in question IS reqUired for 
construction of approach to the proposed 
new bridge. 

Rural Banks 

2101. SHRI BALWANT SINGH RA-
MOOWALlA: 

SHRI DINESH GOSWAMI: 

Will the Minister of FINANCE be 
pleased to state: 

(a) whether the attention of Govern-
ment has been drawn to the news-Item 
captioned "Rural banks in bad shape; study" 
appearing in the Financial Express of 23 
November, 1988; 

(b) if so, the teadlon of Government 
thereon; and 

(c) the details of the proposed scheme 
of Government to bring about improvements 
accordingly? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF ECONOMIC AFFAIRS 
IN THE MINISTRY OF FINANCE (SHRI 
EDUARDO FALEIRO): (a) to (c). Yes, Sir. 

The Reserve BaM aI ............ . 
numbarofstapsto ............. .... 
credI which inter ............ d 
appIcaIion forms in ........... tar 
.... borrowers, fixation III ...... .. 
disposal of loan ......... ,*.111 , 
powers to Branch ManIIgers to halpb,ol ..... 
ers of weaker sadiDns. non-insisIanca an 
third party guarantee. fiaItioI. of If*Iic 
week days for disbursal ~ loans and ... -
prise checks by Senior 0fticeIs on .... 
days, observance of non pubic busiI III 
working day in a week.. 

Demand and ProducIIDn of Gold 

2102. SHRI BAlWANT sr.GH RA-
MOOWAUA: 

DR. P. VAllAL. PERUMAN: 

Win the Minister 01 FINANCE be 
pleased to state: 

(a) whether it is a fad that despM .. 
enforcement of the Gold (ComoI) Ad in .. 
country about 25 years ago. there has rd 
been expeded faR in the demand 01 gokt; 

(b) if so, the reasons therefor ... the 
remedial measures taken: 

(c) the annual demand and pIOduction 
of gold; 

(d) the price of gold it 1M naIiDnaIlRI 
intemational market during 1988 and 1989. 
separately; and 

(8) the reasons 'arille steep ... ingold 
prices? 

THE UltlSTER OF STAlE • TIE 
DEPARTMENT OF REVENUE It lIE 
MINISTRY OF FINANCE (StiRt 
A.K.PANJA): (a) to (c). SiIC8 gold _nat_ 
easential conunodlr Got ........... ftDI 
estimatedthedemlRlalgokl ilthaCaulilJ. 



111 •• 'IJ~" PHALGUNA 19. 1910 (SAKA) Written An,weII 182 

Hal •• · .. ,.. ..... cIomesticproduction aI_ in .. CIIIIBIy ... been as foIbws:-

1852.7 kgs 

1 .. 1931.1 Kgs 

1987 1864.2 Kgs 

1988 1942.7 kgs 

6. Prices of gold are highly .. nsi-
tive to speculations. 

(English) 

Non-Residant Indians House Building 
Activities in Karnataka 

2103. SHRI VEERENDRA PATIL: Will 
the Minister of FINANCE be pleased to 
state: 

(a) whether it has been brought to the 
notice of Government that a few Non-resi· 
dent Indians have formed Associations in 

(d) The price of 10 gms . of gold of 24 Karnataka to carryon the House building 
C8III puriIy in Rupees according to reports activities; 

Bombay London 
matIrsf ptice -madee' prlC9 

1988 320!947 

1989 3251965 

Feb- 1989 3261901 

(8) The main factors responsible for the 
rise in prices of gold generally are:-

1. Seasonal demand on acmunt of -
marriages. etc. 

2. Shortage of ready-stock. 

3. Effective anti-smuggting meas-
ures resulting in the fall of contra-
band arrivals. 

4.. Higher oveiseas prices of gold. 

. 'tIl1t I 5. The tal in 1he vakJa of Dollar ~ 1\ 

(b) if so, whether Non-Resident Indians 
are permitted to invest In the real estate 
business under the Foreign Exchange 
Regulation Act; 

(c) whether these Associations .,. 
registered as Private or Public Limited 
Companies and whether permission of the 
Reserve Bank has been sought and secured 
before establishing these Associations in 
our country; and 

(d) if not, whether any action has been 
taken for violating the Foreign Exchange 
Regulation Act by these Associations? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF ECONOMIC AFFAIRS 
IN THE MINISTRY OF FINANCE (SHRJ 
EDUARDO FAlEIRO): (a) No specific infor-
mation is available with us abut several such 
assodati4ns having been formed. However, 
certain allegations in respect of alleged vio-
lations of FERA against one such associa-
tion by the name of "NRI Housing Associa-
tion (Karnataka) Pvt. ltd." , were received by 
the Directorate of Enforcement. 

(b) Non-Resident Indians are not per-




